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qEF TREgH i ST A

75 faeet, 13 wead, 2025

T3, 782(3N).— FralT TALHT, TP ToranT Afarfaw 1956 (1956 =T 48) (N8 za® za+
THTA 36 ATTHAH gl AT g) il &1 3F shl IT-ITT (1) FIT T&T LhAT T TN F2d g0, Tg THTHTT
g S F TA & qemEr ST & A Ser § NH563 % TRt 26.3 & f.H1.59.353
(Karimnagar) @ & 9-@U€ & HHI (AT H0/UeE oMee digd 2-H/4-3F T a1 1), AL,
TEE 3T TATAT & AT TSI o (o107 ag S ATerd g orerer |@ferd v |i=r stqg=r § & @ g,
T S T SIS e o ST ST ol AT Fdei T g |

Fre AT =Af<h, ST 3% 9 # Baeas g, 3 Afafaw &t g 37 6t IT-am7 (1) F eI qarh
TATSI o 1T UHT IF o ITANT 92 TSI H TH ATSEAAT & TR Sl A & ShHE & 6 FiaL v
AT T T AT |

UHT T AT qe| ST, srAiq RDO, Karimnagar & fofad &9 & Seqa #f STusr s
ITH ITF AT iR a U o i gaw i, sttt # s=tena =9 § 7 G At
AT FIT oA ST T FATEL ST AT UHT AT 60 GAATS o6 TAT TAT UHT ST ST FeA & T, (S
FTe 2l, S8 qeam el Araeas qW=r, Saer g AT a7 AT T T HT TRl T AT HT
TEHATT |

1159 G1/2025 @)
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I AT T AT 3T T IT-TT (2) F el qeqq Irrerarrer gr oFar wr #ws ot swaer

o 2 |

TH ATSGAAT & AT A ATAT qH 6 L@ T (T A TAT TTHRT 6 3T HAAT |
IqASH B 3T IAHT Baag ARRAT g fArervr o ST ahar 2 |

AAT

TETET 1T & FOHA forer § NH563 F .71, 26.3 @ f.71.59.353 (Karimnagar) & o
STST ol ST AT AT Ted AT AT Aigd H AT Frer fEaor

TS T ATH: TS et 7 719 FATE
EAT Y A €T A FTIFR || GRAFTTFR || S T 8w IR ERT
g (T Thre) (FRT)

L1 ] 2 L3 | | 5 | 6 |
[z 1 o T |
i =7 7T AR |
1 11 st (IT2ae) (g 967.86 (a1 Hiex) 0.096786
2 112 [Fsft (=) 3= | 2669.3 (3 =7)| 0.26693|
3 13 IFsft () | | 25.29 (=t =) 0.002529)
4 115 IFsft () | | 404.69 (= =) 0.040469)|
5 16 EEIRCEEC ISR 688.51 (T i) 0.068851
6 17 st o) |z | 490.7 (= =) 0.04907|
7 1201 IFsft () |emr | 532.34 (=t =) 0.053234|
8 1258 IFsft (o) |emr | 397.91 (= =) 0.039791]
9 259 EEIRCIEEC ISR 954.48 (T i) 0.095448
o |20 st (re3z) |5 | 2273.99 (= =) 0.227399)
11 262 IFsft () |emr | 2254.39 (=t =7 0.225439)
12 1263 IFsft () |emr | 879.29 (= =) 0.087929)
13 298 EEIRCIEEE SR 21.7 (3 HieX) 0.00217
114 1300 [Fsft () Iz | 2943.03 (7 =) 0.294303|
15 338/1 st (omee) B 505.86 (T Hie7) 0.050586
16 339 EEiRCIEEC IR 761.99 (3 H1ew) 0.076199
17 34 EEIRCIEEE SR 1006.21 (33T HieX) 0.100621
118 1340 [Fsft () Iz | 1935.92 (3 =) 0.193592
19 374 EECIEEE N EE 379.39 (3 HIe) 0.037939
20 375 st (meae) | 200.23 (7 Hiex) 0.020023
21 376 Frsft (omee) [z 58.18 (T #=7) 0.005818
22 377 [Fsft () Iz | 718.4 (3 =) 0.07184
23 383 EEIRCIEEC ISR 107.98 (33T Hiaw) 0.010798
24 384 EEIRCIEEC ISR 44524 (T Hiew) 0.044524
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3

25 696 frsft (=) e 751.21 (% =) 0.075121
T E Frsft o) [z [ 1264.64 (= =) 0.126464
27 698 EECIEEE MR 2792.28 (a1 Hiev) 0.279228
28 699 Frsft (omz3e) |z 1397.73 (+ =) 0.139773
29 723 Frsft (e [femr 4215.2 (7 wiev) 0.42152
B0 |25 [Frft (=) g [ 126.46 (= =) 0.012646
31 726 EECIEEE MR 347.73 (a1 H1eX) 0.034773
32 727 EEHCIEERIEER 433.4 (T fIe7) 0.04334
33 728 frsft (e [femr 291.46 (7 =) 0.029146
34 |732 IFsft (e |z | 3189 (= =) 0.3189)
35 734 frsft (smee) [z 2973.95 (+ =) 0.297395
136 1736 IFsft (e e | 3394.23 (= =) 0.339423]
137 739 IFsft () |emr | 1169.31 (=t =) 0.116931]
38 |[740 IFsft (e |z | 388.91 (3 +fi=x)| 0.038891]
39 743/1 frsft (smee) [z 1138.18 (7 Hiev) 0.113818
140 |[743/5 IFsft (e e | 75.88 (3 #=7)| 0.007588)|
141 745 IFsft () |emr | 1214.06 (=t #=7)| 0.121406|
l42 |l864/1 [t (sfre) |l | 5716.18 (= =) 0.571618|
43 864/10 AR (TTed) ([T 202.34 (a1 H1e7) 0.020234
l44 |l864/11 [Tt (=) |z | 758.79 (3 =) 0.075879)
145 l864/12 [Tt (=) |z | 708.2 (=t =) 0.07082|
l46 |l864/13 [Tt (sfr=) [z | 404.69 (= =) 0.040469)|
47 865 frsft (mee) [z 1419.69 (7 i) 0.141969
l48 869 IFsft (e |z | 847.17 (3 =) 0.084717|
49 883 st (omeae) [z 2823.81 (i =) 0.282381
AT T AT FLHATL ATHOT
T T ATH: JAAIT
50 132 [ (37%) |z | 12849.2 (= =) 1.28492
51 148 EEiRCIEEC IR 910.58 (& H1ew) 0.091058
-
52 148/1/1 o) ST/ i || 9611.63 (3 Hiew) 0.961163
T T ATH: TUFeAT
53 167/1 forsft (e [feTr 859.96 (7 #ie7) 0.085996
54 35 EEHCIESRIEER 4856.23 (T Hia¥) 0.485623
Total 8.875498

[®T. /. NHAI/PIU-WGL/LA/J-K/2021/3A]

q9T 54, e
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 13th February, 2025

S.0. 782(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH563 in the
stretch of land from Km. 26.3 to Km. 59.353 (Karimnagar) in the district of KARIMNAGAR in the state of
TELANGANA, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, RDO, Karimnagar in writing and
shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard,
either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH563 in the stretch of land from Km.
26.3 to Km. 59.353 (Karimnagar) in the district of KARIMNAGAR in the state of TELANGANA

|State: TELANGANA |District: KARIMNAGAR |
SI. No. Survey/Plot Type of Land Nature of Area Area
Number Land (in Local Unit) (in Hectares)

| 2 || 3 L« | 5 | 6 |

|Ta|uk: Ramadugu |

|Vi||age: Vedira |
1 11 Private Dry 967.86 (Square Mete; 0.096786
2 12 Private Wet 2669.3 (Square Mete; 0.26693
3 13 Private Wet 2529 (Square Mete; 0.002529
4 15 Private Wet 404.69 (Square Mete; 0.040469
5 16 Private Dry 688.51 (Square Mete; 0.068851
6 17 Private Dry 490.7 (Square Mete; 0.04907
7 2011 Private Dry 532.34 (Square Mete; 0.053234
8 258 Private Dry 397.91 (Square Mete; 0.039791




[T 1l—=ve 3(ii)]
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. 954.48 (Square Met
9 259 Private Dry (Square ee; 0.095448
10 260 Private Dry 2273.99 (Square 0.227399
Meter )
2254,
11 262 Private Dry 54.39 (Square 0.225439
Meter )
879.29 (Square Met
12 263 Private Dry (Square ee; 0.087929
l13 |[298 [Private |IDry | 21.7 (Square Meter)|| 0.00217
2043,
14 300 Private Dry 943.03 (Square 0.294303
Meter )
505.86 (Square Met
15 338/1 Private Wet (Square ee; 0.050586
761. M
16 339 Private Dry 61.99 (Square Ete; 0.076199
17 34 Private Dry 1006.21 (Square 0.100621
Meter )
18 340 Private Dry 1935.92 (Square 0.193592
Meter )
379.39 (Square Met
19 374 Private Wet (Square ee; 0.037939
200.23 (Square Meter
20 375 Private Wet (S ) 0.020023
1 M
21 376 Private Dry 58.18 (Square ete; 0.005818
22 377 Private Dry 718.4 (Square Mete; 0.07184
107, M
23 383 Private Dry 07.98 (Square ete; 0.010798
445.24 (Square Met
24 384 Private Dry (Square ee; 0.044524
751.21 (Square Met
25 696 Private Dry (Square ee; 0.075121
1264.64
26 697/3 Private Dry 64.64 (Square 0.126464
Meter )
2792.28 (S
27 698 Private Dry (Square 0.279228
Meter )
1397.7
28 699 Private Dry 397.73 (Square 0.139773
Meter )
4215.2 (Square Met
29 723 Private Dry (Square ee; 0.42152
. 126.46 (Square Meter
30 725 Private Dry (Sau ) 0.012646
31 726 Private Dry 347.73 (Square Meter 0.034773
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)
. 433.4 (Square Met
32 727 Private Dry (Square ee; 0.04334
201.4 Met
33 728 Private Dry 91.46 (Square ee; 0.029146
|34 |[732 |Private |IDry || 3189 (Square Meter )| 0.3189
35 734 Private Dry 2973.95 (Square 0.297395
Meter )
36 736 Private Dry 3394.23 (Square 0.339423
Meter )
1169.31
37 739 Private Dry 6931 (Square 0.116931
Meter )
388.91 (Square Met
38 740 Private Dry (Square ee; 0.038891
39 74311 Private Dry 1138.18 (Square 0.113818
Meter )
75.88 (Square Met
40 74305 Private Dry (Square ee; 0.007588
1214,
41 745 Private Dry 06 (Square 0.121406
Meter )
5716.18 (Square
42 864/1 Government (Govt) ||Dry (Squ 0.571618
Meter )
202.34 (Square Meter
43 864/10 Government (Govt) ||Dry (S ) 0.020234
758.79 (Square Meter
44 864/11 Government (Govt) ||Dry (Sq ) 0.075879
708.2 (Square Meter
45 864/12 Government (Govt) ||Dry (Squ ) 0.07082
404.69 (Square Meter
46 864/13 Government (Govt) ||Dry (Sq ) 0.040469
1419.69 (S
47 865 Private Dry (Square 0.141969
Meter )
47.17 M
48 869 Private Dry 847.17 (Square ete; 0.084717
2823.81 (Square
49 883 Private Dry (Sq 0.282381
Meter )

|Ta|uk: Karimnagar Rural

|Vi||age: Jublinagar

12849.2 (Square

1.28492
Meter )

50 132 Government (Charai)||Dry

910.58 (Square Meter

51 148 Private Dry )

0.091058

52 148/1/1 Private (Rest Area) ||Dry/Rest Area 9611.63 (Square 0.961163
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HILT =T TSI AT

Meter )

[Village: Irukulla

859.96 (Square Meter

53 167/1 Private Dry ) 0.085996

54 35 Private Dry 4856.23 (Square 0.485623
Meter )

Total| 8.875498)|

[F. No. NHAI/PIU-WGL/LA/J-K/2021/3A]
ABHAY JAIN, Director
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